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IIARYANA GOVERN'MENT

, ENVIRONMENT DEPARTMENT

Notlllcatbn
I 

Thc 2ndMay,2ol I

No. 162612011-3 Env.-In excrcise ofthe powers conferred by Sub-ru|e (l ) read with Sub-rule (2) of rule 8 of the
Chemical Accidents (Emergency Planning, Preparedness and Response) Rules, 1996 the Govemor of Haryana hereby
constitues the Disfict Crisis Group to be the apex body in the Psl*al Disrrict to deal with major chemical accidents and to
pmvidc axpert guidance forhandling chemical accidcnts and for performing functions mentionedin the said rules. The
District Crisis Group shall comprisc the foltowing :-

l. Deputy Cornmissioner, Palwal Chairperson

Z Assistant Director, Industrial Safety, Palwal Member Secretary

3. General Manager, District lndustries Centre, Palwal Member

4. Fire Officer ofMunicipal Council, Palwal Member

5. District Public Relation Officer, Palwal Member

6. S.D.O. (CivilFum-Deputy ControllerCivil Defence, Palwal Member

7. Senior Superintandent ofPolice, Palwal Member

8. Civil Surgeon, Palwal Member

9. Exccutive Engineer, Mu&icpal Council or Executive Officer, Member
Municipal Council, Palwal

10. Exccutivc Engineer, PWD (Public Health), Palwal Mernber

I I. Regional OfEccr, Haryana Stat€ Pollution Control Board, Mernber
Ballabgarfi Region (Palwal)

12. Deputy Director, Agriculture, Palwal Member

13. Senior Assistant Dhector, Industrial Safety and Health, Faridabad Member

Assislant Director, Indushial Safety and Health, Faridabad Member

14. General Manager, Haryana Roadways, Palwal Member

15. One reprcsentative ofTrade Unions to be nominated by Member

Deputy Commissioner, Palwal

16. One reprcsentative of Indushies to be nominated by Member

Deputy Commksioner, Palwsl

Functlont ofDlstrlct Crlsls Group

(a) Assist in the preparation ofthe district off-site emergency plan.

(b) Review all the on-site emeryency plans prepared by the occupier ofMajor Accident Hazards installation for

the preparation ofthe District off-site emergency plan.

(c) Assist the DistrictAdministration in the management ofohemical accidents at a site lying within the District.

(d) Continuously monitol every chemical accident.

(e) Ensure Continous information flow from the District to the centle and state crisis Group regarding accident

sinration and mitigation efforls.

(f) Forwatrl a report ofthe chemical accident within fifteen deys to the State Crisis Group, and

(g) conduct atleast one full scale tnock drill ofa chernical accident at a sitc esch year snd forward a repon ofthe

stenglh and the weakness ofthc plan to the State Cri3fu GrouP'

VIJAI VARDHAN'
Financial Commissioner and Principal Secretary to

Govcrmlent, H8ryrr8, Environmed Department'


